1481
Yorelgn Kxchange Re-
:ilﬂm Rules, 1853, (Placsd
in Library, See No. LT-18%8/
).
SR No 102 datad the 14th
B Pebruary, 1960. (Placed in
Library, See No. LT-1377/%0)

(1) GSR No 507 dated the 28rd
May, 1938.

(i) G.SR. No 619 dated the 30th
May, 1959

(iv) G.S.R. No, 703 dated the 20th
June, 1959,

(v) G.S.R. Nos. 788 and 789 dated
the 11th July, 1856.

(vi) G-S.R. No. 885 dated the lst
August, 1059, (Placed in
Library, See No, LT-1505/30).

NOTIFICATIONS ISBUED UNDRR Sra
Customs Act

Shri B. R. Bbagal: Sir, 1 beg to lay
on the Table, under sub-section (4)
of Saction 43B of the Sea Customs
Act, 1878, a copy of each of the fol-
lowing Notifications:—

{i) G.S.R. No. 700 dated the 20th
June, 1950 making certain
further amendment to the
Customs Duties Drawbach
(Fized Rates) Rules, 1958,

fil) GBR No. 701 rated the 20th
June, 1980.

(i) GSR. No, 720 'ated the ITth
June, 1089,
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(iv) G.8R. No. 721 dated the $Th

(Fixed Rates) Rules, 1938

(v) G.S.R. No. 722 dated the 7th
June, 1969.

(vi) G.S.R. No. 755 dated tne 4th
July, 1958 making certain
further amendment to the
Customs Duties Drawback
(Fixed Rates) Rules, 1938,

(vii) GSR No. 756 dated the 4th
. July, 1950.

{vii) G.5R. No. 700 dated the 11th
July, 1859 making certaln
further amendment to the
Customs Duties Drawback
(Fixed Rates) .{ules, 1858,

(1x) G.SR. No 9] dated the 11th
July, 1959

-

(x) GSR No 782 daied the 11th
July, 1958 making certain
further amendment to the
Customs Duties Drawback
(Fixed Rates) Rules, 1958.

(x1) G.SR No 793 dated the I1th
July, 1859

(xi1) G.8.R No 794 dated the l1ith
July, 1959 making certain
further amendment to the
Customs Duties Drawback
(Brand Rates) Rules, 1958.

(xa) G.S.R. No. 785 dated the 1ith
July, 1959 (Placed n Lib-
rary, See No LT-1506/50).

NOTIFICATIONS ISSUED UNDER SEA
CustomMs AcY AND CNTRAL





